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THE DEPAJtTJI:IJfT OF PARLtA-
JO:NTARY AFFAIRS (SRBI 1L\LLl-

. ltAIUUN): No. This propoaal was, 
however, examined in the past but not 
fOUDd feasible bOth from the engi-
neering as wall as the operating 
points Of view. 

Memo recel\'ed " DiYidMa .. MaDacer. 
Central BUlwa, 

4445. SHRI R. K. MHALGI: WUI the 
Minister of RAILWAYS be pleased 
to state: 

(a) whether the Divisianal Mana. 
ger. Central Railway Solapur (Maha-
rashtra) has received any memoran-
dum in September or October, 1980 
regarding fiUfng up of vacancies and 
creating new ones wherever and 
whenever necessary; and 

(b) it so, what action has been 
taken in this regard? 

THE DEPUTY MINISTER IN rrHE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): • (a) and (b). The Divi-
sional Secretary, National Railway 
Mazdoor Union Slibmitted a memo ... 
randum to the General Manager, Cen-
tral Railway jn September 1980 for 
filling up 'Vacancies and creation of 
posts in Daund Shed. ' 

All vacancfes except 27 in the Shed 
at Daund have been filled. Action is 
on hand to fill UP the 27 vacancies 
also. The demand for creation of 
posts Of Luggage Porters, however, 
could not materialise, as there is a 
complete ban ')n creation of addition-
al posts. 

44-t4J. SHRI R. K. MHALGI: Will 
'the Minister of RAILWAYS be pleas-
ed to state: . 

(a) whether Government have de. 
cided to include some part of the D.A. 
in pension tor thoae who have retir-ed 
from the Central Government aervlce 
On Or after 30th July, um; 

• 

(b) whether aome 3000 and Odd ape 
pUeation,s fOr -perudon dUly completed-
and suhmltJted to the concernec:l autho-
rities in time are still pend1n, in the 
Bombay Division of Central Railway;. 

(c) if SOt the reasons tOr the delay 
in se1tlin, the clalms Of the retired: 
persons; and 

(d> what ac:tiOn Qoverrunent have 
taken or taking to expedite the settle-
ment of these cases? 

THE DEPUTY MINISTER IN '1'1IE 
MINISTRY 01' RAU..WAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFA:IRS (SHRI M.ALLI-
KARJUN): <a> As per orders issued 
,by the Government in June 1979, a 
portion of Dearness Allowance is 
treated as pay for the purpose of 
pensionary benefits in the case of 
those employees who have retired 
from Railway service on or after 
30-9-1977. 

(b) Only 550 cases are pending. 

(c) and (d). The work relating to-
review of pensionary beneflt~ to the 
employees who retired from 30-9-1977 
onwards involv'adt preparatiOn Of their 
revised claims by Personnel Branch 
and scrutiny thereof in Accounts' 
Branch. steps are, however, being 
taken to expedite settlement of the 
outstanding cases. 

4447. SHRI J4ATILAL HASDA:-
Will tl¥! Min~r of RAILWAYS be 
pleased to state: 

<a> whether it ' is a fact that the 
cadre structure of Wireless ()perMors. 
on all Indian Railwa)'ll as per Boards 
orders is CIWT/D'lWT!IW'r /WOP; 

_ (b); whether it is a fact that onlY 
lWTs are eu,ible fOr Pf01DoUon as 
DIWT .. per avenue chart; 

(c) whether it is a fact that only 
on Southern Bailway the post of IWT 
is maintained .. WTS; 
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(d) whether it is a fact that on 

Southern Hallway many posts Of WTS 
have not been filled UP and cadre 
strength of WTSflWT not mabltain.. 
ed; and 

(e) what are the reasons for not 
changink the designation of WTS as 
IWT and maintaining the strength on 
Southern Railway with separate seni-
-ority as per arvenue chart contained 
in Board's orders? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Generally yes. 

(b) No, WTS/Senior Wireless Ope-
rators who are in the same sca:le as 
IWT are also eligible. 

(c) Post of WTS on Southern Rail-
way have since been redesignated as 
IWT. 

(d) The post of WTS/IWT is ope_ 
rated ,as Senior WOP as these posts 
are identical in scales of pay. 

(e) Does not arise. 

Wireless Operators at Madras 

4448. SHRI MATILAL HASDA: 
'Will the Minister of RAILWAYS be 
pleased to state: 

(a) the total nlun'ber of wireless 
-()peratnrs at Madras on the 15th Nov-
ember, -1969 while deploying them on 
Microwave Teleprinters and the total 
number of wireless Operators at 
'Madras ~s on date; 

(b) the total number of teleprinter 
-circuits operated by the Wireless Ope-
rators at Madras on the 15th Novem-
ber, 1969 and the total number of 
-circuits operated by them on date; 

_ (c) whether Government are aware 
ihat -the same number of links are 
operated by Wifeless Operators at 
lIadras sinCe 15th November, 1969 
1111 date with depleted strength due to 
1Ieveral retirements; 

(d) whether it it a fact that the 
COPSfMAS has agreed to take over 
the links from wireless operators as 
and when they. retire due to shrink-
ace of cadre; and 

( e) if so, the reasons for not taking 
over even a single link from 1969 
till date despite several retirements 
at Madras? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRt MALLJ-
KARJUN): (a) 29 and 19 respective-
ly. \ 

(b) 7. 

(c) and (d). Yes. 

(e) Three teieprinter circuits have 
• already been taken over by the COPS. 

Class III aDd IV posts surrendered 

4449. SHRI A. K. ROY: \Vill the 
Minister of RAILWAYS be pleaSed to 
state: 

(a) whether it is a fact that large 
number of Class III and' Class IV 
posts have been surrendered during 
the last three years for creation of 
the posts of Supervisors and Officers 
On Indian Railways; 

(,b) if so the number of Class m 
and Class IV posts surrendered and. 
the posts of Supervisors and Officers 
created and operated during the last 
three yearS showing the figures Divi-
sion-wise on Indian Railways; and 

(c) the results and benefite derilVed 
out of this scheme of matching sur_ 
render? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes. 

- (b) A statement is attached. 

(c) Better supervision and overall 
efticieney. 




